
Verification of ( M u

*1528. Pandit Thaksur Das Bhargava:
Will the Minister of Rehabilitation 
and Minority Affairs be pleased to 
state:

(a ) how many persons who were 
mortgagees in possession of land for 
more than 60 years and whose claims 
were not at first entertained have 
got their claims verified subsequently; 
and

(b ) how many claims for rehabili
tation grants under the provisions of 
Rule 96 (2) (i) and (ii) of the Dis
placed Persons (Compensation and 
Rehabilitation) Rules, 1955 have 
been verified?

Hie Deputy Minister oif Rehabilita
tion (Shri P. S. Naskar): (a ) and
(b ). The information is being collect
ed and will be laid on the Table of 
the Sabha in due course.

Pandit Thaknr Das Bhargara: May
I  know whether any compensation has 
been paid to any of the persons men
tioned in (a ) and (b)?

Shri P. S. Naskar: As I said, the
information is being collected and 
will be laid on the Table of the 
House. Hon. Member can give notice 
after that.

Export of Coffee

*1267. Shri Jinachandraa: Will the 
Minister of Commerce ■«»* Industry
be pleased to state:

(a ) whether it is a fact that the 
export price of coffee has gone down 
considerably and that only very  «m11 
quantity could be sold during the 
second half of 1957;

(b ) what steps Government are 
going to take to arrest this fall in 
price in view of the repercussions it 
will have on the internal market; and

(c) whether Government have any 
new proposal under consideration to 
change the present mode of export 
trvde of coffee?
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H m  Minister of Commerce (Shrl 
Kanungo):, (a ) Export prices at coffee
went down during the second half of
1957 and small quantities only were 
sold during the first two export sales
in February 1958.

(b ) Prices secured in export sales 
follow the trend of prices in the 
world market. Efforts are made to 
obtain as good a price as possible by 
judicious releases anfl acceptance of 
offers considering the world price at 
the time of sale.

(c) Proposals are under considera
tion for new methods of export sales
so as to obtain better prices for cof
fee.

Shri Jinachandran: In view of the
steep fall in the export price of coffec, 
will the Government consider giving 
a rebate of duty on coffee to enable 
the industry to have fair competition 
in the foreign markets?

Shri Kanungo: It is not as bad as 
that. We believe that by the new 
methods which we are contemplating, 
the export taking will rise, consider
ing the continual lowering of prices 
in other countries.

Shri Ayyakannu: May I know whe
ther the Government has considered
the question of reducing the export 
price of coffee in the contracts enter
ed into by the Coffee Board, as re
commended by the Plantation En
quiry Committee?

Shri Kanungo: The Plantation En
quiry Committee has not exactly ad
vised that way. But, as I said, we 
are considering various modifications 
in the export sales organisation. The 
actual sales, both internal and exter
nal, are controlled by the Board.

Shri Shivanaajappa: May I know
whether it is a fact that a particular 
firm in Madras enjoys a monopoly of 
the coffee export, about 75 per cent?

Shri Kanungo: No, that is not cor
rect. But the exporters who offer 
bids are limited. Therefore, we are 
trying to induce other exporters to 
enter the auction.
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Sfch Actor: Is the Government
considering the question of sending a 
delegation of coffee interests to fore
ign countries to explore new markets?

Shri Kannngo: Our portion of the 
export is only 0.27 per cent of the 
world market. So, there is no point 
in sending a delegation.

River Feni

*15H . Shri Bangshl Thakur: Will
the Prime Minister be pleased to 
state:

(a) whether any agreement has been 
reached between India and Pakistan 
regarding river Feni; and

(b ) if so, the details of the agree
ment?

The Deputy Minister of External 
Affairs (Shrimati U tahm l Menon):
(a ) No, Sir.

(b ) Does not arise.

Shri Bangshl Thakur: Is it not a
fact that during Maharaja’s rale Tri
pura was enjoying the tight over the 
river Feni in matters of export, import 
navigation, fishing etc. and the only 
condition was that the duties on ex
ports, either from Tripura State or 
from Chittagong Hill Tracts should 
be divided between Tripura Govern
ment and British Government in the 
ratio of 10 annas and 6 annas in the 
rupee respectively? Does it exists 
even now? If not, why not?

Shrimati U tnhw l Meaon: Hus
question relates to an agreement re
garding the boundary. This has no
thing to do with export, import or 
price.

Shri C. K. Bhattacharyya: The
question is whether the Government 
of India is maintaining the rights that 
were enjoyed by the Tripura State 
over this river.

Shrimati I jkshml Meaon: That is
the matter under dispute. That was 
the boundary before the partition. 
Midstream was regarded as tire boun
dary between Chittagong Hill Tracts 
and Tripura. We claim midstream as

the boundary, whereas the Pakistan 
Government claims that the whole 
river is the boundary.

Shri Bangshi Thaktur: Was not that 
right being enjoyed by the Maharaja 
from time immemorial?

Shrimati ijfcdKmi Menon: H u t  is
exactly what we say. But the Pak
istan Government does not admit it
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The Deputy Minister of External 
Affairs (Shrimati Lakshmi Meaon):
(a ) Yes.

(b ) Yes. But the date for the visit 
to Tibet has not been fixed as yet.
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